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Shri Sham Lal Saraf: The India Oil
Company and also the private comp-
anjes have made much more profits
this year as compared to last year.
In view of that, may I know whether
the Government will consider the
question of reducing the prices of
petroleum and other products for the
reason that there are some areas
where the entire transport is carried
through automobiles?

Shri Alagesan: The pricing of
these products has been based on
the recommendations of a committee
and that pricing holds good. As far
as the question of reduction of prices
is concerned, it has to be considered
on an overall basis and we do not
have any such proposal now,

Shrimati Savitri Nigam: Keeping in
view the great shortage of lubricants
that is felt by the people of our coun-
try, may I know if the IOC s going
to import some lubricants from ab-
road?

Shri Alagesan: Lubricants are being
imported now. Tt is also proposed to
put up a lubricant plant which will go
to meet to an extent the requirements
of the country.

Shri P. Venkatasubbaiah: Just now
the Parliamentary Secretary stated
that distribution is being done in co-
operative sector also. May I Inow
whether it is g fact that co-operatives
are not being properly encouraged
with the result that they are not faring
well so far as distribution work is
concerned?

Shri Alagesan: Co-operatives are
being encouraged as much as possible.

off THATE AT . § g oA
JE B ww W faf Y 5w o g,
foaa o a3 ag wwEr gan
Mr. Speaker: What is the cost price

and what is the selling price by which
this profit was earned?
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Shri Alagesan: Those figures
not have,

I do
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[(a) and (b), The mtater is under
active consideration. A decision is
expected to be taken in the near
future.]

»f{ TR TEAY : T8 FHER
gt § ag wwifaa g & fr e &
efas @9 & fag fdt wemTR
ofceg & faoimr &1 favm fem
mar 1 & ag S |gar § B oSw
arET § #77 a% aAw Y |
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§ | agt W UF ag Fr Agmfded
Fifae enfog F7 &1 fa=ER TEAde
# grr 2, wfe d 7R § 71% frv
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F—guraral ¥ woda grar § s
TR F F1E forg fFar s oTF §—a
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& A ST an A A1 AT F i
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Shri P. Venkatasubbaiah: May I
know whether before coming to any
conclusion regarding the ultimate set-
up of the Administration of Delhi,
Government propose to elicit public
opinion so as to know the reactions of
the people to the proposals of Govern-
ment?

The Minister of Home Affairs (Shri
Nanda): A certain amount of consulta-
tion has already taken place, and
some more steps in that direction are
intended to be taken.
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Shri P. C. Borooah: May I know
how far the two ideas, namely secur-
ing public co-operation in the adminis-
tration and closer co-ordination be-
tween the different public utility
services are going to be realised?

The Minister of Home Affairs (Shri
Nanda): This is mainly for the purpose
of more efficient administration of the
areas, and all considerations bearing
on that certainly have to be taken into
account.

Shri Warior: May I know whether
there are any very important consid-
erations or issues involved on which a
decision could not be taken, and if so,
what those issues are?

Shri Nanda: Since it is intended
now to make a change, and the change
concerns several aspects of the ad-
ministration, there are differing views,
and because there are differing views,
it takes time to iron them out or
straighten them out and make a new
scheme,

Shrimati Savitri Nigam: May I
know whether it ig a fact that most of
the leaders of Delhi are very keen and
they have demanded again and again
that there should be a popular set-up in
Delhi and an Assembly as has been
given to various other places, keeping
in view the groving problems of
Delhi?

Shri Nanda: The hon, Member may
raise the question again and again, but
it has received full consideration, and
a new direction has been given ‘which
does not emkrace that,

Shri J. B. 8. Bist: May I know
when the final decision will be finally
taken?

Shri Nanda: As I have indicated, it
is under active consideration ‘n the
sense that discussions are proceeding.
There are certain other persons and
parties who will also be brought into
this consultation, and it should not
take very long.

Shri D. C, Sharma: What are those
parties and agencies with which dis-
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cussions are being carried on even
now, and what are those parties and
agencies which have had their flnal
say on the subject so far?

Shri Nanda: I do not think that I
can say on behalf of the others that
they have had their final say. We
consulted the representatives of the
corporation, the Chiet Commissioner,
and the New Delhi Municipal Com-
mittee, and now it is intended to bring
into the picture representatives of
other parties, that is, of the corpora-
tion, say, the Jan Sangh and whoso-
ever else is represented in the corpo-
ration that is, all the parties including
the Congress and the others,

Shri P. R. Chakraverti: Is there any
proposal to set up an elected Legisia-
tive Assembly as it functioned five
years ago?

Shri Nanda: I have already said ‘No’.

Dr. L. M, Singhvi: May I know whe-
ther the proposed set-up is viewed by
Government only as a stage in the
progressive introduction of self-gov-
ernment in Delhi with the ultimate
view of creating a separate State of
Delhi?

Shri Nanda: No. that is not the idea.

Search for Qil in Iran

(Shri Hem Barua:

i Shri P. C, Borooah:

| Shri Bhagwat Jha Azad:
Shri D, N. Tiwary:

Shri Maheswar Naik:
Shrimatj Savitri Nigam:
Shri P, K. Deo:

Shri Warior;

Shri Bishanchander Seth:
Shri B, P, Yadava:

Shri Oza:

Shri P. R. Chakraverti:
Shri D, C. Sharma:
Shri Raghunath Singh:
Shri Indrajit Gupta:
Shri Basumatari:

Shri Morarka:

L Shri Ravindra Varma:

Will the Minister of Mines and Fuel
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be pleased to state:

(a) whether it is a fact that India
proposes to participate in the search
for oil in Iran; and

(b) if so, the progress made in this
direction?

The Minister of Mines and Fuel:
(Shri Alagesan): (a) The question of
participation in exploration for crude
oil in Iran has been under examina-
tion for some time and in this con-
nection a delegation from India also
paid a visit to Iran in October this
year.

Shri Hem Barua: At a time when
India is seeking massive foreign aid
for her development, is it not odd to
go in for an overseas venture of this
sort that involves substantial invest-
ment in foreign exchange? If so, may
I know whether this aspect of the
problem was pointed out by the Plan-
ning Commission to the Ministry or
not, and in case it was pointed out,
what are the basic reasons for going
against the counsel of the Planning
Commission?

Shri Alagesan: The need for petro-
leum is very great in this country, and
the indigenous production for <ome
time is not expected to meet the re-
quirements, So, it is in our interest,
in the national interest, to seek sour-
ces of petroleum elsewhere also. When
there was a possibility of getting such
a source of supply by ourselves parti-
cipating in the exploration, 1t was
thought that it was in our interest,
and with the conscnt of the Planning
Commission, it was decided that we
should go ahead and explore the pos-
sibilities of such a proposal.

In that connection, a delegation
visited Iran. I should like to teil the
House that they had talks which are
very encouraging. Though I am not
prepared to disclose the nature of the
talks, the talks were very encouraging.
Iran also has agreed to send another
delegation to further carry on the
talks.





